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INTRODUCTION 

I Naresh Selwal Acting Chairperson of the Committee on the Welfare of Scheduled 

Castes Scheduled Tribes and Backward Classes having been authorized by the 

Commuttee 1n this behalf पा the absence of Chairperson under rule 221(3) of Rules of 

Procedure and conduct of Business of Haryana Legislative Assembly present this report 

on the reservation/representation of Scheduled Castes Scheduled Tribes and Backward 

Classes 1n the Public Health Engineering Tourism Figheries Irnigation Food & Supplies 
Sports & Youth Affairs Departments and action taken by the Government on the 

recommendations as contained पा 1ts thirty sixth Report of पीट Commuttee on the Welfare 
of Scheduled Castes Scheduled Tribes and Backward Classes 

The Commuttee examined the Admunistrative Secretaries of various Departments 

referred to 1n the report Accordingly the report 1s based on the replies furnished by the 

departments/autonomous bodies explanations and clarifications received during 

deliberations and further observations/recommendations made by the Commuttee in this 

behalf The paragraph (5) recommendations (s) which have not been included 1n this 

report have been dropped/disposed of by the Commuttee after fully satisfying themselves 

A brief record of the proceedings of each meeting has been kept separatety 10 the 

Haryana Vidhan Sabha Secretariat 

The Commuttee wishes to express therr thanks to the Administrative Secretaries of 

Departments referred to पा the report and their representatives who appeared before the 

Commuttee for oral examination 11 regard to the reservation/representation of Scheduled 

Castes Scheduled Tribes and Backward Classes in the respective Department/autonomous 
body 

The Commuttee 15 thankful for the whole hearted and unstinted co operation 

extended by the Secretary/Deputy Secretary 200 his staff 

Dated Chandigarh the NARESH SELWAL 

5th February 2014 ACTING CHAIRPERSON 
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REPORT 

The Committee on the Welfare of Scheduled Castes Scheduled Tribes and 
Backward Classes for the year 2013 2014 was constrtuted on 2nd May 2013 by the 
Hon ble Speaker authonzed by the House on 8 motion passed by the Haryana Vidhan 
Sabha ता पड sitting held on 26th February 2013 for nomnating the Members of घाट 
Commuttee and also for appomting the Chairperson of the sa:d Commuttee 

Shri Anil Dhantort a Member of the Committee was appointed Chairperson of 
the Commuttee by the Hon ble Speaker on 2nd May 2013 

The Commuttee held 63 sittings till the date of finalization of the Report 

The first meeting of the Commuttee held on 7th May 2013 was addressed by the 
Deputy Secretary who explained the scope and functions ए the Commuttee पा 0211 The 
Chatrperson while thanking the Hon ble Speaker for nominating him as the Charrperson 
of the Commuttee and also assured that with the cooperation ए the other Members the 
Commuttee will work for improving the lot of down trodden sections of the soclety 

The Commuttee पा 1ts meeting held on 4th June 2013 selected the following 
Departments for examination during the year 2013 2014 The Commuttee decided that 
matenal already recerved from the Departments may be placed before the Commuttee and 
the material information 1f any required for the use of the Commuttee may also be called 
from the concerned Departments 

() Public Health Engineering Department 

(i) Tourism Department 

(u1) Fisheries Department 

(न) Irmigation Department 

(v) Food & Supplies Department 

(vi) Sports & Youth Affairs Department



PUBLIC HEALTH ENGINEERING DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 10th July 2013 asked the 
Principal Secretary to Government Haryana Public Health Engineering Department for 

supplyng a statement showing the reservaton/representation of Scheduled Castes 

Scheduled Tribes and Backward Classes ता Haryana Public Health Engineering 

Department for the year 2010 2011 2011 2012 2012 2013 as its stood on 31st March 

2013 within a fortnight 1n the prescribed performa 

The reminders were 1ssued to फिट Government for supplying the requred 

information but the Commuttee 15 constratned to point out that the Government did 

not supply the requared mnformation till the framing of this report which was asked to 

be supplied withm a fortmght 

TOURISM DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 10th July 2013 asked the 

Principal Secretary to Government Haryana Tounsm Department for supplying 8 

statement showing the reservation/representation of Scheduled Castes Scheduled Tribes 

and Backward Classes 1n Haryana Tourism Department for the year 2010 2011 

2011 2012 2012 2013 as ॥5 stood on 31st March 2013 within a fortmght in the 

prescribed performa 

The Government supplhed फिट required information vide letter dated 

22nd January, 2014 The Commititee because of shortage of फिट at its 

disposal could neither scrutimzed the material nor orally examine the 

representative of the Government 

FISHERIES DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 10th July 2013 asked the 

Principa! Secretary to Government Haryana Fisheries Department for supplying a 

statement showing the reservation/representation of Scheduled Castes Scheduled Tribes 

and Backward Classes in Haryana Fisheries Department for the year 2010 2011 

2011 2012 2012 2013 as 1ts stood on 31st March 2013 within a fortmght पा the 

prescribed performa 

The Commuttee only scrutimzed the material आएं did not orally 

examine the department due to paucity of time 

R 
it
}
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IRRIGATION DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 100 July 2013 asked 

the Principal Secretary to Government Haryana Irngation Department for supplying a 

statement showing the reservation/representation of Scheduled Castes Scheduled Tribes 

and Backward Classes 1n Haryana Irrigation Department for the year 2010 2011 

2011 12 2012 2013 as its stood on 3151 March 2013 within a fortnight 1n the prescribed 

performa 

The remunder were 1ssued to the Government for supplying the 

required information but प्रिंट Commuttee 15 constrained to point out that 

the Government did not supply the required information till the framing 

of this report which was asked to be supphed within a fortmght 

FOOD & SUPPLIES DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 10th July 2013 asked the 

Principal Secretary to Government Haryana Food & Supplies Department for supplying 

a statement showing the reservation/representation of Scheduled Castes Scheduled Tribes 

and Backward Classes in Haryana Food & Supplhies Department for the year 2010 2011 

2011 2012 2012 2013 as 1ts stood on 31st March 2013 within a fortnight 1n the 

prescribed performa 

The Commuittee only scrutimzed the material and did not orally 

examine the department due to paucity of time 

SPORTS & YOUTH AFFAIRS DEPARTMENT 

The Haryana Vidhan Sabha Secretanat vide letter dated 10th July 2013 asked the 

Principal Secretary to Government Haryana Sports & Youth Affairs Department for 

supplying a statement showing the reservation/representation of Scheduled Castes 

Scheduled Tribes & Backward Classes पा Haryana Sports & Youth Affairs Department for 

the year 2010 2011 2011 2012 2012 2013 as its stood on 31st March 2013 within a 

fortnight 1n the prescribed performa 

The Commuttee orally examined पार departmental representative on 

29th October, 2013 The Commuttee feels satisfied with the steps taken by 

the department The Committee would like to know the latest position 

alongwith the steps taken by the department to fill up backlog/shortfall of 

employees 1n various categories 

The Commttee recommends that posts of coaches may be filled up 

पा the Mewat District 

The Commuttee 15 of the view that norms paying by Center 

Government and Haryana Government under various schemes for 

sports to the students of SC & BC Classes for refreshment and 

scholarship may also be intimated to the Comnuttee
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GENERAL RECOMMENDATION 

During the year 2013 2014 while examining the Departments of Public Health 
Engineering Department Tourism Department Fisheries Department पापा gation 
Department Food & Supplies Department and Sports & Youth Affairs Department the 
Commuittee observed that Public Health Engineering Department and Irrigation 
Department did not send the information required by the Committee mspite of remnders 
1ssued by the Haryana Vidhan Sabha Secretariat as a matter of result the work of the 
committee remained delayed The Chief Secretary 10 Government Haryana has already 
issued instructions to all departments with regard thereto The Commuttee therefore has 
recommended that the Chief Secretary to Government Haryana may again take up the 
matter with the Administrative Secretaries to send the replies पा time to this Secretariat
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IMPLEMENTATION OF RECOMMENDATIONS/ OBSERVATIONS 

AS CONTAINED IN THE 36th REPORT 

The Commuittee scrutinized the replies submitted by the Government and the 

action taken on the recommendations/observations of the Committee as contained पा 15 

110 13th 14th 150 16th 17th 23rd 25th and 32nd reports The Committee noticed 

that 1n case where replies were not received from the Government and nformation was 

not expedited by the Government the Government was reminded by the Haryana Vidhan 

Sabha Secretariat The Committee also orally examined the representatives of पीट 

Government/concerned department/autonomous bodies for not expediting the required 

information with regard to the action taken on the recommendations of the Commuittee 

The recommendations/observations which are still outstanding and are shown 

on the following pages alongwith further observations of the Committee for 

implementation
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Procedure for dealing with implementation of the recommendations/observations 

of the Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward 

Classes 

(a) 

() 

© 

(d) 

®© 

(f) 

® 

) 

After a Report 15 presented to the Haryana vidhan Sabha copies thereof will 

be forwarded by the Secretary Haryana Vidhan Sabha directly 10 the 

Admimistrative Secretaries concerned with the subject matter of the Report 

The Administrative Secretanies concerned with the subject matter of the Report 

will consider the recommendation of the Committee on the Welfare of 

Scheduled Castes Scheduled Tribes and Backward Classes व copy of the 

letter being endorsed to the Head of Department concerned stmultaneously 

General recommendation will be dealt within the Welfare of Scheduled Castes 

and Backward Classes Department 

The Heads of Department concerned shall furnish their comments on the 

recommendations of the Commuttee on the Welfare of Scheduled Castes 

Scheduled Tribes and Backward Classes of the Administrative Secretary 

concerned on receipt of the Report of the Committee 

The Adminstrative Department concerned will then take immediate steps for 

the implementation of the recommendations of the Commuttee concerning it 

It will take the case to the Minister Incharge of the Department of the Council 

of Ministers as the case may be 

The case in which the Administrative Department does not agree with the 

recommendations of the Commuttee will be forwarded to the Secretary Haryana 

Vidhan Sabha, with detailed reasons for comments Then Secretary Haryana 

Vidhan Sabha will forward these comments to the Department of Welfare of 

Scheduled Castes and Backward Classes to examine such case and offer their 

comments 

The Admimistrative Department will then take immedtate steps for arriving at 

a deciston 17 such cases to the Minister Incharge of the Department or to the 

Council of Ministers 1f necessary for mncorporating in the Memorandum for 

the Council the view of the Department of Welfare of Scheduled Castes and 

Backward Classes 

After a decision has been taken at the appropriate level the same wil! be 

communicated to the Secretary Haryana Vidhan Sabha by the Administrative 

Department with a copy (0 the Commussioner and Secretary 10 Govt Haryana 

Welfare of Scheduled Castes and Backward Classes Department 

Cases mvolving disciplinary action and financial and other irregularities 

should एड placed before the Minister concerned or फिट Council of Ministers 

85 the case may be even though the recommendation.of घाट Commitiee on the 

Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 15 

proposed to be accepted The cases mvolving financial uregulanties will 

mvariably be decided in consultation with the Finance Department
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(ऐ The Secretary Haryana Vidhan Sabha will prepare statement showing the 
action taken on the Report of the Commuttee and place 1t before the Commuttec 
Further comments of the Committee 1f any will be communicated (0 the 
Administrative Secretaries to the Government of Haryana for necessary action 

The Vidhan Sabha Secretariat will maintain a hist of outstanding recommendations 
of Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 
and periodically remind the Department concerned A half yearly report ending 00 30th 
June and 3 1st December will be furnished by the 15th July and 15th January to the Director 

Welfare of Scheduled Castes and Backward Classes Department by the Head of 
Depariments/Administrative Secretaries about the implementation of the recommendation 

of the Commuttee Every effort should be made by the Administrative Secretaries/Head of 
Department to expedite the action on the recommendations/observattons of the Commuttee 
and पाई work should be treated as a general rule on Top Priority 08515 

52020—HVS—HGP Chd 
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